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THT HATIE
(TET SrgEET S fawe fawmT)
g
< faeeft, 13 ardier, 2026
w13, 5(31).—rgafa, @i % aq=ar 309 F Tidd g7 Taw ARRAT B THNT Fd gU, T HATT,
TAT AT Y e €6Ted, T4 =91as ‘F, A TAdqF @ AT I T=91aF T, 98 9T =971, 2017 § gerge
T & o Mot =ae a9 8, Taid—
1. (1) =7 =T 7 |ierT 918 761 HA1, AT AT Y AR 69, 9 T AW T=6EE F, A 6T @
ST AT YT T, 9% AT (o) e, 2026 2
(2) T TSI | THRTH AT ATEE H TG FivT|

: TAT HATAT, TAT AHATH AT [FFTH A, T Y= AT F, A\ TAAqF @ T T T=ATqF T, T8 Tl
ﬁ?m 2017 ¥ SATLAT §, T TATAF F T2 o GHA, TqH (7) 7, “Afar” ofrda  o1efe 977 (iv) & v, fateea
AT (v) SFETIRA F3FT SR, ST —

“(v) TEAT TTEETT ST T T gy S=rerd =rer Tt 3 A g

[T, 7. SU=FEN/87661/ad i aa/Hi/d/02/211278 A< 13 3191 2026]
feoqor- go fAw e % TeraE, a1, @ 4 | #.A Ser 95, a1 28 paw 2017 T THIA R o
2654 GI/2026 (1)
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MINISTRY OF DEFENCE
(Department of Defence Research and Development)

NOTIFICATION

New Delhi, the 13th April, 2026

S.R.0. 5(E)— In exercise of the powers conferred by the proviso to article 309 of the Constitution, the
President hereby makes the following rules to amend the Defence Research and Development Organisation, Ministry
of Defence, Vehicle Operator ‘A’, Vehicle Operator ‘B’ and Vehicle Operator ‘C’ Recruitment Rules, 2017, namely:-

1. (1) These rules may be called the Defence Research and Development Organisation, Ministry of Defence,
Vehicle Operator ‘A’, Vehicle Operator ‘B’ and Vehicle Operator ‘C’ Recruitment (Amendment) Rules, 2026.

(2) They shall come into force on the date of their publication in the Official Gazette.
2. In the Defence Research and Development Organisation, Ministry of Defence, Vehicle Operator ‘A’, Vehicle
Operator ‘B’ and Vehicle Operator ‘C’ Recruitment Rules, 2017, in the Schedule, against the post of Vehicle Operator

‘A’, in column (7) under heading “Essential” after paragraph (iv), the following paragraph (v), shall be inserted,
namely:-

“(v) Pass the driving test conducted by Defence Research and Development Organisation.”.

[F. No. DHRD/87661/RRs/C/P/02 /D1278 dated, 13 April, 2026]
Dr. ISHITA GANGULI TRIPATHY, Jt. Secy.

Note:- The Principal rules were published in Gazette of India, Part II, Section 4, vide S.R.0.95, dated the
27th October, 2017.
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